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emment on the working of the Ce- 
rrient Research Institute of Indiay 
New Delhi, for the year 1978-79.

(10) A statement (Hindi and Eng-
lish versions) showing reasons for 
delay in laying the papers mentioned 
at (9) above. [Placed in Library. 
See No. LT-1804/81].

MR CHAIRMAN- Shri Shivraj V 
Patil.

SHRI C. K. JAFFAR SHARIEF: rose

MR. CHAIJ^MAN; He is authorised.

DR. SUBRAMANIAM SWAMY 
(Bombay North-East): But why him?

MR. CHAIRMAN .• Jlesponsibility is 
joint.

Ru v ie w s  an d  A n n u a l  R eports  o f  
PRAGA T oo ls  L td ., Se c u nd er a ba d  and  
Bh a r a t  Ele ct ro nic s  L td ., B an gl ore  

FOR 1979-80

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI
C. K. JAFFAR SHARIEF): On behalf 
Of Shri Shivraj V. Patil, I beg to lay 
On the Table a copy each of the follow, 
ing papers (Hindi and English version) 
under sub-section (1) of section 619A 
of the Companies Act, 1956: —

(1) (i) Statement regarding Re-
view by the Government on the 
working of the Praga Tools Limited, 
Secunderabad, for the year 1979-80.

(ii) Annual Report of the Praga 
Tools Limited, Secunderabad, for the 
year 1979-80 along with the Audited 
Accounts and the comments of the 
Comptroller and Auditor General 
thereon. [Placed in Library. See 
No. LT-1805/81.]

(2) (i) Statement regarding Re-
view by the Government on the 
working of the Bharat Electronics 
Limited, Bangalore, for the year 
1979.80.

(ii) Annual Report of the Bharat 
Electronics Limited, Bangalore, for 
the year 1979-80 along with the 
Audited Accounts and the comments 
of the Comptroller and Auditor 
General thereon. [Placed in Library, 
See No. LT-1806/81.]

MR. CHAIRMAN: Shri Buta Singh.

SHRI INDRAJIT GUPTA (Basir- 
hat): He has not authorised anybody.

MR. CHAIRMAN: Yes, Mr.
Bhishma Narain Singhji.

A g r e e me n t  ex ecu te d  w it h  Pu n j a b  
Go v e r n me n t  un de r  th e  Na t io n a l  

Hig h w a y  A ct , 1956

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): On behalf of Shri Buta
Singh, I beg to lay on the Table under 
section lO of the National Highway 
Act, 1956, a copy of the Agreement 
(Hindi and English versions) executed 
with the Government of Punjab on 
the 23rd August, 1980 under section 8 
of the said Act. [Placed in Library, 
See No. LT-1807/81.]

SHRI INDRAJIT GUPTA: An
after-thought. He never authorises 
you.

Reviews and Annual .flEPORxs o f  
Sem iconductor Com plex Ltd., S.A.S. 
Nagar Punjab and Indian Rare Earths 

Ltd., Bombay for  1979-80
THE MINISTER OF STATE IN THE 

DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY AND ELECTRONICS 
(SHRI C. P. N. SINGHJ: i beg to lay 
on the Table a copy each of the follow-
ing papers (Hindi and English ver-
sions) under sub-section (1) of section 
619A. of the Companies Act, 1956: —

(1) (i) Statement regarding Re-
view by the Government on the 
working of the Semiconductor Com-
plex Limited, S.A.S. Nagar (Punjab), 
for the year 1979-80.
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(ii) Annual Report af the Semi-
conductor Complex Limited, S.A.S. 
Nagar (Punjab) for the year 1979-80 
along with the Audited Accounts 
and the comments of the Comptroller 
and Auditor General thereon. 
[Placed in Library. See No. LT- 
180S/81].

(2) (i) Review by the Govern-
ment on the working of the Indian 
Rare Earths Limited, Bombay, for 
the year 1979-80.

(ii) Annual Report of the Indian 
Rare Earths Limited, Bombay, for 
the year 1979-80  ̂ along with the 
Audited Accounts and the comments 
of the Comptroller and Auditor 
General thereon. [Placed in Li-
brary. See No. LT-1809/81].

A c t io n  t a k e n  o n  r e c o mme n d a t io n s  
ETC. OF THE SlXTY-FIFTH SESSION, 1979 
OF THE In t e r n a t io n a l  L a b o u r  Co n -
fer ence  a n d  A n n u a l  Report  an d  
A cc o u n ts  o f  Em p l o y e e s ’ St at e  In -
s u r a n c e  Co r po r a t io n , Ne w  D el hi  fo r  

1979-80

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR (SHRIMATI 
RAM DULARI SINHA): I beg to
lay on the Table: —

(1) A statement (Hindi and 
English version) on the action taken 
or proposed to be taken on the con-
ventions and R/ecommendations 
adopted at the Sixty-fifth Session of 
the International Labour Conference 
held at Geneva in June, 1979. 
[Placed in Library. See No. LT- 
1810/^1].

(2) A copy each of the following 
papers (Hindi and English versions) 
under section 36 of the Employes* 
State Insurance Act, 1948: —

(i) Annual Report of the 
Employees’ State insurance Cor-
poration, New Delhi, for the year 
1979-80.

(ii) Audited Accounts of the 
Employees’ State Insurance Cor-
poration,^ New Delhi, for the year

1979-80 together with the Audit 
Report thereon. [Placed in Li-
brary. See No. LT-1811/81].

No t i f i c a t io n s  under  De l h i  Po li c e  
A c t , 1978 a n d  A l l  In d ia  Services  A ct , 

1951

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI- 
KARJUN): On behalf of Shri P.
Venkatasubbiah, I beg to lay On the 
Table: —

(1) A copy each of the following 
Notification (Hindi and English ver-
sions) under sub-section (2) of 
section 148 of the Delhi Police Act, 
1978: —

(i) The Delhi Control of Blast-
ing in Public Places Regulations, 
I960, published in Notification 
No. 3652/Spl. Cell, PHQ in Delhi 
Gazette dated the 10th December^ 
1980.

(ii) Notification No. F. 10/5/79- 
Home (P)/Estt. published in 
Gazette of India dated the 17th 
December, 1980 containing the 
details of rules and orders which 
shall also apply to all Subordi-
nates, Civilion and Class IV 
employees of the Delhi Police.

(iii) The Delhi Police (Promo-
tion and Confirmation) Rules, 
1980, published in Notification No.
F. 10/52/80-Home (P)/Estt. Vol. 
Ill in Delhi Gazette dated the 29th 
December, 1980.

(iv) The Delhi Control o f 
Erection of Exhibition of Adver-
tising Devices Regulations,. 1980, 
published in Notification No. 
5207/Spl. Cell in Delhi Gazette 
dated the 29th December, 1980.

(v) The Regulations for Licens-
ing and controlling places of public 
amusement (other than Cinemas) 
and performances for public 
amusement, 1980, published in 
Notification No. 4935/Spl. Cell in


